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SHRI HARI KISHORE SINGH: What
was the total amouant advanced by nationalised
banks in Bibar to smallscale entreprencurs
before nationsalisation and what Is the amount
sdvanced after nationalisation? Is the Minister
aware of the widescale corruption prevailing
among the employces of nationalised banks in
Bihar because of this the small-scale entrepre-
neurs are finding it difficult to approach them?

MR. SPEAKER : Itisa general ques.
tion which has been put. If the Minister has
got thix epecific information, I have no
obyection. He says he has no mformation,

SHRI HARI KISHORE SINGH : The
tosal amount of advances given to small-scale
entreprensurs in Bihar before nationalisation
and the amount sanctioned since then——that
is the information which the Minister ought
to gve. I do not know whether he is aware
of the prevalence  of copruption on & wide
scale,

MR. SPEAKER : You are asking a
specific question. The bon. Minister can
supply that information to you later on.

SHRI SHYAMNANDAN MISHRA :
What percentage of the total requirements of
raw material, particularly ju respect of steel,
is belng mez at the present moment P

SHRI SIDDHESHWAR PRASAD : The
House is aware that thers is a shortage of steel
but we have made certain special allocations to
the small-seale sector. It has rerently come to
our potice that though we had made special
allocations, some of the State Industrial
Development corporations are not i a
pasition to lft that stee] and, theeefore, it has
created difficulties.

Teliphoue commoctions to War Heroes’
depesidents o prierity basis

*218. SHRI K. tAKKAPPA 3
SHRI PURUSHOTTAM
RAKODKAR :
Will the Miniser of COMMUNICA.
TIONS be plossed to state ¢
(s) whetlier the dependents of war herces
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have been included in the priority category
for giving telephone connections ;

(b) whether bis Ministry has divected the
General Manager of Telephone Districts not
to insist on “Own Your Telephone™ deposits
from the war widows and other dependents of
thast killed in action , and

(c} if s0, when the direction was issued 7

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): (a)
and (b), Yes, Dependents of officers and
jawans killed in the recent war with Pakistan
are previded telephone connechions without
OYT deposit on priority baus by the Heads
of Circles/Dustricts without reference to the
Telrphone  Advisory Committee when such
demands are reccived by the Department
through the Ministry of Defence

{c) 9th May, 1972

SHRI K. LAKKAPPA : I complment
the muoister on his efficiency, but may 1
know whether the sysem of “Own Your
Telephonc” and asking for 2 deposit is ot
moded, which creates all sorts of problcms
not only to the ordinary citizens but also to
the war heroes and their dependents to get
tefephone ° May I know whether such com.
plaints from war widows regarding  the
dificulties 1n the procedure for getting a
telephone have been received ?

SHRI H N BAHUGUNA : So far as
the war widows are concerned, they are not
required to  give any deposit. So far as
others are concerned, we will bave the
account settled some other time

SHRI K. LAKKAPPA . May I know
whether there are instances where the Defence
Ministry themselves referred certain cases of
war widows for telephones which have been
rejected by certain district telephone officers
and if 50, what action will be taken against
such officers ?

SHRI H. N. BAHUGUNA : I have ant
received any such complaint. Should such a
complaint come, 1 am sure adequatc action
will be taken to the sstisfaction of the bon.
member.

PROF. NARAIN CHAND PARASHAR:
Is it csentia) that spplications for such
telephones should come through the Defence
Ministry or can they come through the
District Magistrates to the department cone
cerped ?

AUGUST 16, 1972
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SHRI H. N, BAHUGUNA : I have no
objection to this arrangement also, bat
normally the Defence Mipistry has been
routing them to us.

SHRI 8. M, BANERJEE ¢ I am happy
that the minister has issued instructions that
war-widows and dependents should be given
telephones. May I atretch it & bit and mk
whether similar concemsions will be given to
the national herots who were given awards
yesterday ?

SHRI H. N, BAHUGUNA : This is a
siggestion for action, We will certaanly  keep
that in mind.

st ww wax wwt : & ag s g
g fr fefegee S v ot &, sysat
px quda qrd §, 3A% Avsaw A oA
RIGAT g% NTER, © Ay o T
S AR ¥ wwdl & Ao

SHRI H. N. BAHUGUNA : Bven if
an application is duly certified by the Dastrict
Sailoes, Soldiers and Aurmen’s Board or thr
District Magistrate that the apphrant is a
direct dependent of & war hero, certainly they
will be given similar concession

Alleged Maaipuistion in Telaphone Bills

<+
*23), SHRI SHASHI BHUSHAN :
SHRI M. M. JOSEPH :

Will the Minister of COMMUNICA.
TIONS be pleased to state :

{a) whether any action was taken aguinst
the authoritiea who in collusion with subn-
cribers are said (o have defrauded Governe
ment of & few lakiy of rupees by manipuls-
ting the bill for phone calls | and

{b) if so, the sslient featurcs thereof 7

THE MINISTER OF COMMUNICA-
TIONS (SHRI B. N, BAHUGUNA): (s)
Yes Sir, Prima facic suth a omse has been
established,

(h) Oae cleck, one Engincering Super.
visor (Phones) aud one Amipat Bogineor
{(Phones) heve buen placed under supension.
The matier B under lnvestigation and
necessary sction Js being initinted agabut
officials found responaible for the situstion.
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